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APPEAL No.8T/1634/2010-ST[SM]

_-..__(Alising oul -of Olde;_m -Appeal No. 266-ST/MRT-II/2010  dated
1127/08/2010 passed by :Commissioner of Central Ixcise & Customs
(Appc,_c_lls_)_, Meerut-11)

Commissioner of Central Excise, Meerut-11 Appellant

zi_h_at Contrator Respondent
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pp ii‘anée:
' for Appebant
for Respondent

atc '_t_licdrmsc : 26/122016
f'-DCClsxon o 26/12/2016
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eard ‘the Ld. A.R. for Revenue in \fimceﬁmg;ou% Y“ L

"_f-_:'Apphcann No. ST/MISC/50959/2016. As prayed by him,
- Appeal is dismissed, as withdrawn, without going into merits
of the case, Miscellanecus Application also stands disposed

of.

{Dictated in Court}
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{Aml G. Shalkkarwar}




